20 BEFORETHE ADJUDICATING AUTHORITY
G - NATIONAL COMPANY LAW TRIBUNAL
INDORE BENCH AT AHMEDABAD |
- ~ COURT1 |

IA 348 of 2018 in IA 163 of 2018in TP 60 of 2019 [CP(IB) 32 of 2017] With =

1A.349 6f 2018
IA 163 0f 2018
IA 164 of 2018
IA 190 of 2020
o Céra‘m:'MADA:Nf_B. 'GVOSAVI‘,wMEMB'EVR‘(‘JUDICIA‘L‘) : ;
o "ATTENDANCE-CUM ORDER SHEET OF THE HEARING TH ggggu wgeo CONFERENCING BEFORE THE |

Lo VINDORE BENCH AT AHMEDABAD OF THE: NAT!ONAL COMPANY LAW TRlBUNAL ON 11 02,2021

' Name of,the Cgmpahy: | SN LA SRl Infrastructure Finance Ltd
K S Oils Ltd

’S’e&;tion:- r. 25(2)(i) of IBC, 3 r. . S
‘ : - IBCr.w rule 11 of NCLT rules 2016/60(5)/60/1A for Dlrectlonsﬁ of
nsolvency and Bankrugtcy CodeI 2016 :

ORDER

T Learned Counseer Vivek Dalal appeared Learned Counsel Ms. Natasha Shah
appeared Learned Counsel Ms: Megha Jam appeared «

Matter to 'a'ppear‘ for ‘furthe(r con_s,lderaupn on ‘04.03.2021. "

(MADAN B GOSAVI)
S O R I I AR o ‘MEMBER (JUDICIAL)
~ Dated this the 11th day of February, 2021 o v

" Prakash




